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Roles lor Recruitarent of Clam [V
Sl

2837, SHRI D.S A. SHIVAPRAKA-
SHAM : Will the Minister of RAILWAYS
be pleased 10 siate @

(x)y whether sny Rules hiwe been
framed regarding the recruntiment of class
IV services and posts kke Gangman,
Pointman, eic, im various divisons of
Railways ;

(®) if so, deteils thereof ; s

tc}  whether entployment enschange s
fequired to be comsulied or advertive-
ment has to be published or appoimting
authority can Suo AMuto appoint them 7

THE MINISTER OF RAILWAYS
{SHRI A B.A. GHANI KHAN CHOU-
DHURY) : (a) Yes, Sr,

()  The details are attached.

() For regular Group D (Closs V)
sppomtment from the open markel, the
vacancics have 10 be moified 1o the
Employrrent Exchange concerned. The
list of cligible persons provided by the
Employment Exchange ie considered as
indicated in the asitached statement
Recruitment is based on slection by a
Selection Board comstitwied for the pur.
pose, Howcver, with a view to facilitale
absorption of caswal htowr in regular
employment on Railwuys. =t present
virtually all Group D vacancies (with a
few cxceptions like Workshops, com-
panssionate appointments, etc.) are filled
by screaning and absorptien of casual
labeur/substitutes.
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Reerulement of Cluss IV Railway
Servants

Broadly siated, the following procedure
has been laid down for recrsitment of
Group D (chais V) railway servants
against regular vacancies (other than
Rekshaks (Sainiks) employed i the
Railway Protection Force who ate
governed by the provisions of Railway
Protectiom Force Act  wnd Rules
199).

(i} Periodicity of Recruitmemt—Re-
cruitment should be made at
mtervals of one year to (wo
years

(i) Recruitment Units—The anit for
recruitment shall normally be the
Division or District, major work-
shops, lovo sheds CAW sick lines,
PWI lengiha, etc, sic,

(i) Academic qualifications  Literacy
as a qualifying conditioo—

(a) i insisted upon only for
those categories for which
it is concntial for the proper
execution of duties  For
recruitment of Khalasis in
dicseljelectric  sheds, mini-

R mum  formal educational
qualifications have teen laid
down The minimum stan-
dard need not be the same
for all class IV services. For
example, it would have to be
higher for a Fireman® than,
say, for a Khalusi

(b) literacy is not insisted upon
at present, for all other
categorics, but as amongst
candidates considered suit-
able for appointment, prefe-
rence should be given 1©
literate candidates.






